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51. No. Name 01 the StatelUT 

5. Nagaland 

6. Meghalaya 

7. Sikkim 

8. Uttar Pradesh 

9. West Bengal 

10. Andaman & Nicobar Islands 

11. Arunachal Pradesh 

12. Lakshadweep 

13. Tripura 

14. Mlzoram 

TOTAL: 

H-Acld Manufacturing Units 

4641. DR. R. MALLU: Will the PRIME 
MINISTER be pleased to state: 

(a) whether the Government have ac-
cepted for guidelines the list of chemicals 
formulated by Ministry of Environment; 

(b) if so, the details thereof; 

(c) the location of factories manufactur-
ing H-acid, State-wise with their installed 
capacity and actual production during the 
last three years; and 

(d) whether the H-acid units which were 
closed by Rajasthan Government have since 
shifted to Gujarat in Baroda, if so, the rea-

Amount 
(Ruppes in 
crores) 

3.31 

0.22 

1.44 

1.18 

2.79 

3.31 

0.25 

0.26 

20.53 

sons theretor and the details of the damages 
caused by these units in Rajasthan? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTIL-
IZERS (DR. CHINTA MOHAN): (a) and (b) . 
No, Sir. 

(c) Most of the units are concentrated in 
Guiarat. The units in Ra\ssthan ha'l6 since 
been closed. Total installed capacity of H-
Acid is 25.000 TPA and the production is 
between 15.000 to 18,000 TPA. A list of 
units with their location is given in the en-
closed statement. Unit-wise information 
about installed capacity and actual produc-
tion is not monitored by the Government of 
India. 
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(d) The units in Rajasthan were re-

ported to have been closed since April, 1989 
aoo that the units are being dismantled and 
shifted to some other location outside the 
State. None of these units have, however, 

approached Govemment of Indiaforpermis-
sicn for establishing a u'1it in Gujarat so for. 
Only ground water in the area has been 
contaminated. 

STATEMENT 

Name 0' Unit Location 

1. MIs. Arun Dyestuff Industries Ahmedabad 

2. MIs. Maha Chem. Industries Ahmedabad 

3. MIs. Shiv Industries Ahmedabad 

4. MIs. Shreerang Chemicals Ahmedabad 

5. MIs. S.R. Intermediates· Pvt. ltd. Ahmedabad 

6. MIs. Aishwariya Chemicals Pvt. ltd. Ahmedabad 

7. MIs. Anil Dye-Chem Industries Pvt. Ltd. Ahmedabad 

8. MIs. Associated Chemical & Ahmedabad 
Intermediates Pvt. Ltd. 

9. MIs. Dinex Dye-Chem Inds. Ahmedabad 

10. MIs. Milen Intermediates Pvt. Ltd. Ahmedabad 

11. MIs. Rahul Dyechem Industries Pvt. Ltd. Ahmedabad 

12. MIs. Rang Udyog Ahmedabad 

13. MIs. Vivek Dye-Chem Indus. Pvt. Ltd. Ahmedabad 

14. MIs. Vivek Dyechem Industries Ahmedabad 

15. Uta. Y.K.M. Intermediates Pvt. Ltd. Ahmedabad 

16. MIs. Shreeji Colour Chem Inds. Baroda 

17. Uts. Patidar Dyechem Pvt. Ltd. Junagadh 

18. MIs. Alchemie Industries Valsad 

19. MIs. Shakti Chemical Indus. Vap; 
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Name of Unit Location 

20. Mis. Scan Organic Pvt. ltd. Bombay 

21. Mis. Shree Giniraj Dyes & Intermediate Pvt. Ltd. Thane 

22. Mis. Parshuram Organic Pvt. ltd. Bombay 

23. Mis. Rose Murarka Finance ltd. Bombay 

24. Mis. Wester India Enterprise Ltd. Pune 

25. MIs. Atul Products Ltd. Ahmedabad 

26. Mis. Bordia Chem Pvt. Ltd. Ratlam 

27. Mis. Mardin Chemicals ltd. Ahmedabad 

28. Mis. Malwa Vanaspati & Chemicals Co. ltd. Indore 

29. Mis. Salian Impex (P) ltd. 

30. MIs. Zenith Chemicals 

31. MIs. Jalan Trading Co. Pvt. Ltd. 

32. MIs. Amal Rasayan ltd. 

33. MIs. Rathi Dye Chem. Pvt. Ltd. 

inquiry Into the Affairs of IDPL 

4643. SHRI SANAT KUMAR MANDAL: 
Will the PRIME MINISTER be pleased to 
state: 

(a) whether any enquiry into the affairs 
of the Indian rangs and Pharmaceuticals 
limited has recently been conducted; and 

(b) if SO, the outcome thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF CHEMICALS AND FERTil-
IZERS (DR. CHINTA MOHAN): (a) and (b). 
Some complaints about procurement and 

Ratlam 

Bombay 

Bombay 

Valsad 

Pune 

use of substandard raw materials and alle-
gations about excessive expenditure have 
been looked into. It has been observed that 
the company did not use any sub-standard 
raw material. 

Consumer Protection ACT 

4644. SHRIRAM NAIK: Will the PRIME 
MINISTER be pleased to state: 

(a) Whether the Government are aware 
that the ConsumerGuidance Society of Indi"a 
conducted a work-shot> to guide the con-
sumers about the Consumer Protection Act 
(C.P.A.) at Yavatrnal in Maharashtra; 




